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(V) Provision for Regional Re- 
BOurce'-cum-Study Centtes;—
Open School proposes to set up 
Regional Resource-cum-Study Cen-
tres in different parts o* the country 
where there is a concentration ot 
Open Bchool students, to assist lear-
ners to undeftake self-study and 
avail of resource facilities offered 
at theae centres. At these centra 
one teacher (on part time basis) 
will be available to students for 
personal guidance. Students will also 
be able to borrow some learning 
materials from these centres.

(vi) Multi-media Instructional 
packages:—In addition to printed 
materials open school shall also 
provide:

( 1 ) Pace to face contact program-
me;

(2) Other audio-visual aids like 
cassettes, special charts and maps;

(3) Use of radio lessons.

Subsequently open school also pro-
poses to provide education through 
the television media,

Cvii) Minimal fee;—A student 
will be required to pay a sum of 
Rs. 25 per subject as tuition fee sub-
ject to a maximum of Rs, 125 only 
for the entire duration of the course. 
Overseas candidateg will be requir-
ed to pay Rs. 200 only as tuition fee 
(Rs. 40 per subject) plus postal 
charges.

(vili) Provision for study at stu-
dent’s own place and in his|her own 
time.

Pimetiullty of puMnger utd good* 
tnlns daring last ^  numtlu ..

3«79. SHRI ATAL BIHARI VAJ- 
PAYEEt

SHRI R. K. MHALGI:
Wm the Minister of RAILWAYS 

be pleased to state;
(a) zone-wiM uonthlr rccord 

punctuality of differeat paMmgefr

trains and Important goods trains 
during the last six months and 
comparative performance In the same 
period In each of the last three years; 
and

(b) zone-wise reasons for lack of 
punctuality, if any?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA. 
MENTARY AFFAIRS (SHRI 
MALLHCARJUN): (a) A statement 
regarding Passenger trains is laid on 
the Table of the House. (Please tn 
Library See No. LT—2809/81, Goods 
trains do not njn as per any fixed 
Time Table, Hence, there Is no dat» 
regarding their punctuality.

(b) Punctuality perfonnanee of 
pasenger carrying trains on some zonal 
Railways has been affected adversely 
on account of alarm chain puUing, 
miscreant activities, disconnection of 
hose-pipes, rolling stock failures, acci- 
dentsv signal failures/defects and 
other miscellanous factors.

Late n u ln r of 2 SB Bhlldi Samdail 
passenger trains

3680, SHRI VIRDHI CHAND 
JAIN: Will the Minister of .RAIL-
WAYS be pleased to state:

(a) whether it is a fact that 2 SB 
Bhildi-Samdari passenger train 
arrives at Samdhari railway station 
late on 25 days in a month;

(b) if so, reasons therefor;

(c) whether this inordinate delay 
causes a lot of difficulties to the pas-
sengers of 2 JB Barmer-Jodhpur train 
as they cannot get the connection 2 
SB train; and

(d) if so, the steps proposed to be 
taken In this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
IN THE DEPARTMENT OF PARLI-
AMENTARY AFTAIRS (SHRI B4AL- 
LOCABJUN): (*> Y«a, ^
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(b) On account of  tight  cngmtt 

link.

(c) Yes.

(d) Neceaaary changes in the Octo-
ber time Table are being made.

Stdoents rer̂stend for H.Mtil/Ph. D.
Pto{nuaia« la JawalurUl Nehru

Unlvorsltr

3661. SHRI  ZAINUL  BASHER: 
Win the Minister of  Et>UCATIÔ  ̂
AND SOCIAL WELFARE be ple»s«i 

to state;

U) how many studenta were regie- 
tered for M. Phaj Ph. D, proeramiDe 
in Jawaharlal Nehru Univenity;

(b) the CentrêSchool and the topic 
for which they were registered and 
algo the name of the sui>ervisor and 
the year of registration;

(c) the number  of the research 
scholars who were awarded fellow-
ship and yet did not complete their 
programme of study and reasons there-
for; and

(d) the names of research scholars 
who have left the University and the 
amount spend on them during the last 
thrse years?

THE MINISTER OF STATE IN THE 
MINISTRIES OF EDUCATION  AND 
SOCIAL  WELFARE  (SHRIMATI 
SHEILA  KAUL):  (a)  to (d).  The
information is being  collected and 
will be laid on'the Table oi the Sabha 
in due course.
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